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I'N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON
I. A NCS. 10-11
I'N

ClVIL APPEAL NO. 1704 OF 2007

RAVI KHULLAR & ANR.
VERSUS

UNION OF I NDI A & ORS.
WTH I.A Nos.5-6 in CA No. 1705/2007
AND WTH I . A Nos.7-8 in C.A No. 1706/ 2007

ORDER

Appel I ant ('s)

Respondent s( s)

Lear ned counsel for t he appel l ant (s)/ applicant(s),

on

i nstructions, seeks per ni ssi on of this
t he

Interlocutory Appl i cations with liberty
ate

applications seeking appropriate reliefs before appropriate forum
Per m ssion sought for is granted.

The Interlocutory Appl i cations
as

wi t hdr awn.

)
Signature Not Verified

Digitally signed by

Ramana Venkata Ganti
Date: 2014.07. 04

16: 04: 56 | ST

Reason:

)

NEW DELHI ;
Dated the 2nd July, 2014

Court to wi t hdr aw

to file appropri

are di sposed of

(MY. EQBAL

(S. A BOBDE
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| TEM NO 1 COURT NO. 2 SECTI ON XI'V

SUPREMECOURTOFI NDI A
RECORD OF PROCEEDI NGS

I.A Nos.10-11 in G vil Appeal No(s). 1704/2007
RAVI KHULLAR & ANR. Appel | ant (s)

VERSUS

UNION OF I NDI A & ORS. Respondent s( s)

(Office report for direction)

W TH
I.A Nos.5-6 in C.A No. 1705/2007
(O fice Report for Direction)

AND W TH
I. A Nos.7-8 in C.A No. 1706/2007
( Ofice Report for Direction)

Date : 02/07/2014 These applications were called on for hearing
t oday.

CORAM :
HON BLE MR JUSTICE H.L. DATTU
HON BLE MR JUSTICE MY. EQBAL
HON BLE MR, JUSTICE S. A. BOBDE
For Appellant(s) M . Ni dhesh Gupta, Sr.Adv.
M . Tarun CGupta, Adv.
M. M K. Chosh, Adv.
for Ms. S. Janani, Adv.
M. Naveen R Nath, Adv.(NP)
For Respondent (s) Ms. Ki ran Bhardwaj, Adv.

For M.D.S. Mahra, Adv.
For Ms. Sushma Suri, Adv.

Ms. Rachana J.|ssar, Adv.
Ms. Anbr een Rasool, Adv.

Ms. Rachana Srivastava, Adv.

M . U karsh Sharnmm, Adv.
3

M . Vi shnu B. Saharya, Adv.
For Ms. Saharya &Co., Advs.
M . M A Chi nnasany, Adv.
M . D. N. Gobur dhan, Adv.
UPON hearing the counsel, the Court nmade the foll ow ng
ORDER

The Interol ocutory Applications are di sposed of
withdrawn, in ternms of the signed order.

as



(G V. Ranana) (Vi nod Kul vi)
Court Master Asstt. Regi strar
(Signed order is placed on the file)



